* CENTRAL ADMINISfRATIVE TRIBUNAL, PRINCIPAL BEMCH

p.

‘ original Application No. 2527 of 1987

Mow Delhi, this the 13th day of April, 1998

Hon ble Mr. N. Sahu, Membear (Admnv)
Hon ble Dr. A Vedavallil, Member  (J)

&, Avinmeh Bapurac, SAO Eh.

rﬁglldo sde, aged abour 24 years,

R/ 540, Shishir, T, AR T, ~
Hoatal, Pusa, Mew Delhi - 11@

niz. = APELTCANT

(By Advocate: Sh., B B Rayall

‘ 1. Indian Councl] of ‘
Agricultursl Researoh
Thirough its
Director-General, Krishil

Bhawan, New Dslhi - 1718

7 001,

2. The Diractar, ‘ fz&lah

' Agricultural ¢
Tnfw*+uib) Pusa, New

Delhi. - RESGPONQENTS

(Ry Advocate: Sh. N 5 Mehts)

: 0 R DE R (ORAL)

By Mr. N. Sahu, Member (Admny.)}

The applicant. seeks parmission to. withdraw this

? Original Applicatlon Mo 2527 of 1997. Permi fasion 1%,

accordingly, anted The 0A  is  disposed oT &

withdrawn.

AWV e 2 z
- . _ M rnsgre b 1

(DR. A VEDAVALLI) (N SAHU)
MEMBER (J) . MEMBER (ADMNY}

Jaur/



